PUBLIC
(Under Regulation 6 of the Insolvency

and Bankruptcy Board of India (Insolvency

FORM A
ANNOUNCEMENT
Resolution Process for Corporate

Persons) Regulations, 201 6)
FOR THE ATTENTION OF THE CREDITORS OF
PILOT MINES & MINERALS PRIVATE LIMITED
RELEVANT PARTICULARS
1. Name of corporate debtor Pilot Mines & Minerals Private Limited
2 Date of incorporation of corporate debtor May 20, 2010
3 Authority under which corporate debtor is Registrar of Companies, Delhi
incorporated / registered
4. Corporate Identity No. / Limited Liability U14200DL2010PTC202994
Identification No. of corporate debtor
5. Address of the registered office and principal office Registered Office:
(if any) of corporate debtor 13, Mini Market E-Block, East of Kailash, New Delhi,
South Delhi — 110065
Address where books of accounts are maintained (as
per master data on MCA):
6 Kalandi Building, 82 Lajpatrai Road, Opp. HDFC Bank,
Vile Parle, West Mumbai, Maharashtra — 400056
6. Insolvency commencement date in respect of | February 28,2023
corporate debtor
T Estimated date of closure of insolvency resolution | August 26,2023
process
8. Name and registration number of the insolvency | Mr. Kunwarpreet Singh
professional acting  as interim  resolution IBBI/IPA-OOZ/IP-NOI]50/2021-2022/ 13788
professional
9. Address and e-mail of the interim resolution Address: 77, Ground Floor, Sant Nagar, East of Kailash,
professional, as registered with the Board Post Office, Sant Nagar, South Delhi, National Capital
Territory of Delhi — 110065.
Email id: singhkunwar20 124 gmail.com
10. Address and e-mail to be used for correspondence Address for correspondence: 7A, Second Floor, Sant
with the interim resolution professional Nagar, South Delhi, National Capital Territory of Delhi —
110065
Email id: cirp.pilot@gmail.com
11. l Last date for submission of claims March 14, 2023 4]
12. Classes of creditors, if any, under clause (b) of sub- N.A.
section (6A) of section 21, ascertained by the interim | (As per the information available with the Interim
resolution professional Resolution Professional)
13. Names of Insolvency Professionals identified to act N.A.
\ as Authorised Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and Relevant Forms for the submission of the claims can be
(b) Details of authorized representatives are downloaded from:

available at: N.A.

Web Link: https://www.ibbi.gov.in/ (or)
s://pandk.in/pilot-cirp/

Physical Address: 7A, Second Floor, Sant Nagar, South

Delhi, National Capital Territory of Delhi — 110065

Notice is hereby given that the National Com

of a corporate insolvency resolution process of the Pilot Mi

The creditors of Pilot Mines & Minerals Private Limite
before March 14, 2023, to the interim resolution profession

The Financial Creditors shall submit their claim
claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs o

Date: March 2, 2023
Place: New Delhi

pany Law Tribunal, Principal Bench,

s with proof by electronic means only. All other creditors may

f claim shall attract penalties.

New Delhi, has ordered the commencement
nes & Minerals Private Limited on February 28, 2023.

d are hereby called upon to submit their claims with proof
al at the address mentioned against Entry No. 10.

on or

submit the

Mr. R

Interim Resolution Professional of

Pilot Mines & Minerals Private Limited
IBBI/IPA-002/IP-N01150/2021 -2022/13788

warpreet Singh
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b N e betow thers o e Ly are LD b thelr rate for part of the tems which cver they FORM A

e e tloncd items then they are allowed (o quote e for e S . Gk

e The rates should be exclusive of all types of Ta oo GST, Contractor's Profitand overhead char, es ele., but PUBLIC ANNOUNC!

e Royalty and e res should e exclusive of Labour Cess. B g 01 e I ST IDFC First Bank Limited
Wﬁmﬂ.qu- AULGE | (wenish PAN, GST registration

FOR THE ATTENTION OF THE CREDITORS OF
INER.

CIN: L6S110TN2014PLCOSTT92
Registred Offic: - KR Towers, Bh oo, Hartngon Road, Chetet, Chernal 500031,
Tel : +91 44 4564 4000 | Fax: +01 44 4564 4022
Notice unde! ion 1 of the tion and Re
‘Assets and Enforcement of Security Interest Act, 2002
The following borrowers and co-borrowers avalled i joned from IDFC FIRST Bank Limited (erstwhile
Capial First Limited, amalgamated with [DFC Bank Limited and presently known as IDFC First Bank Limited) The loans cf
s ol ogulred ccn & 3 Jowmentioned borrowers and co- bormowers have b d by of their As they have
propal oo  any) f copore ol failed to adhere to the terms and condtions of the respective loan agreements and had become ireguiar, thelrloan were dassffied
Any chi e veen on Webslte http:// Jharkhandtenders.gov.in, ol
Ay et information can e i hiip:// Iharkhandieaders.govin. e A o WAy iy e e Rl qudeines. Amouns due by then (o [DFC FIRST Bank Linied erstwhile Capial Fist Limited,
Sd/-Nodal Officer e-Procurement Cell O i R, O HOFG Bk io P, ‘amalgamated with IDFC Bank Limited and presenly known a8 IDFC First Bank Limited) are mentioned as per respactive
Jharkhand State Building Construction Corporation Ltd., Ranchi. et M, Maharushtrs - 400066 nolices issued more particularly described in the following table and further interest on the ‘said amounts shall also be applicable

no.
sotaoner e tloner shall be firm, nal and unconditiunal,
:E’:;i:":'h,;:ﬂﬁ%' omer il be 1 0 eancel any or all quotations withou( assgaing uny yeasun
Al

At PILOT MINES & MI
ote:— 5

ALS PRIVATE LIMITED

f Financial

PR 201633 ( d State Building Corp. 1d.)22-23'D O samo wil be charged 3 per conractua e with efet fom ther rspective doles
Outstanding
A R ] St | amountas Propey Adress
00 BHOPAL SAHAKARI DUGDH SANGH MARYADIT No. Soborrowers. |Notice Date| PetET
AN IS0 9001 : 2015 Certified Organization ALL THAT PIECE OR PARCEL OF PLOT NO
@O Habibganj, Bhopal 462024, E-mail : bsdsim@gmail.com 4 | o0 A;‘:‘:‘s £ ":Nﬁ‘:‘?‘ﬁ 17.02.2023| 85530493 |46 g “AREA MEASURING 111.11 SQ. YOS,

Phone : 0755-2478250-53, Fax : 0755-2450896
Ref No.: 17 Dated : 01.03.2023

JKAMLESH OUT OF 33330 SQ. YDS., FALLING UNDER
PROPERTY KHASRA NO. 89, SITUATED AT WAKA MAUJA|
KUMARIAGHI GURGAON, VILLAGE HAL ABADI RAJENDRA|
PARK UNDER HUDUD NAGAR NIGAM
GURGAON, TEHSIL AND DISTRIC: GURGAON
(HARYANA], AND BOUNDED AS: EAST:PLOT
OF MR. SOMVIR, WEST: OTHER PROPERTY
NORTH: OTHER PROPERTY, SOUTH: RASTA
30 FT. WIDE
You are hercby called upon 1o pay the amouls (0 IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated
T e Bank Limitad and presently known as IDFC First Bank Limitad) as per the details shown in the above lable
with conlracted rate of interest thereupon from their respective dales and other costs, charges elc. within 60 days from the
Tedmrrt o 11 o krrisn i s Y e publicaion, faiing which the undersigned shal be consained o nitiate proceedings, under Section 13 (4) and

Online Tenders are invited for supply of Packaging Materials (Milk Pouch Crates) at Bhopal
Sahakari Dugdh Sangh from reputed I i The tender

1t i the terms and i can be p! d online & d through
{ollowing website hnp:lmw.mplendau.gov.ln from 02.03.2023 onwards. The tender will be
opened in the office of the undersigned as mentioned in tender time schedule (key date). The
detailed Tender Form can be seen (only for reference) at our HO website: www. .
com Any changes in tender documents will be notified on Head Office website only and not at

any other sources/platiorms, hence bidders are requested to visit the site regularly. The Chief e o oo SARFAESI Act, against the morigaged properies menloned hereinabove 1o realize the amount due to
Executive Officer, Bhopal Sahakari Dugdh ‘Sangh Maryadit has all the right to accept of reject 1DFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with IDFC Bank Limited and presently
any or all bids. '&WP'*"""‘W ;f’ s it known as IDFC First Bank Limited). Further you are prohibited under ‘Section 13 (13) of the said Act from transferring the
——rFes 14 Submission | Technical Bid Opening P e A S e oriom | |4 ‘Socured assels either by way of salefiease of olherwise i ol

(R Due Date & Time Date & Time el A Newoomi | | pate: 02032023 IDFC FIRST Bank Limited

(orstwhile Capital First Limi

: ted, amalgamat
Place : HARYANA 1DFC Bank Limited and presently known as IDFC First Bank Uimited)

has. of a corpor
09.03.2023 10.03.2023 Mines & Minerals Private Limited on February 26, 2023.
i Pri
03:00 PM 03:00 PM Tncmdlars ol PlotMinss L ot ogy ’}wﬂ\i
the address mentioned. against Entry No. 10.
F EXECUTIVE OFFICER The Financial Croditors shall submit thoir claims roric means only.

CHIE!

M.P. Madhyam/108775/2023

fact penalties.
Jarch 2,2023 = Mr. Kunwarproet Singhe {

PUBLIC NOTICE HewDsinl - of
Goneral public is hereby Informed that our client, N/s. Muthoot Finance Ltd. (GSTIN 32AABCT03438127), Registered Office: 2nd’ Q
Floor, Muthoot Chambers, Banerji Road, Kochi-682018, Kerala, India, CIN: L65910KL1997PLC011300, Ph: 91 2396478,
2304712, Fax: +81 484 506 s (NPA| * AL DEMAND No c
accounts for the period upto 31.42.2021 & Spurious/Low quality accounts for the period up to 31.07.2022), pledged in its favour, by »f oy /| £\ E) Fl
the defauling Borrowers, as detalled hereunder. All those Interested may participate. 04/ ~ /] m. NC e o N
First Auction Date: 09.03.2023 /' BRANGH OFFIGE : 3 Focs, Premler Piezs, 108, Refpur Rosd Astiey Hal, Dehradun-248001
Delhk-Rajourl Garden (Ball Nagar): MAL-3653, 3731, 3761, MOL-2117, 2197, MSL-37793, MUL-6135, 7883, 8163, 9000, 8021, % o~ Under Section 13(2) of the Securitisation And Reconstruction Of Financial Assets And Enforcement of Security
9448, 9450, 9574, 9609, 6730, 9742, 8800, 9819, 10013, 10020, 10047, 10056, 10063, 10070, 10084, 10101, 10108, 10108, 10150, DEB R 0 R RIB A A R 0 Interest Act 2002 (Act) rea Ruls 2002.

e o Undersigned being the Authorised Officer of Housing Developmerit Finance Corporation Ltd.
(HDFC Limited) under Securitisation And Reconstruction Of Financial Assets AND Enforcement Of Security
Interest Act, 2002 and in exercise of powers conferred under Section 13(12) read with Rule 3 of the Security
interest (Enforcement) Rules, 2002, issued Demand Notices under Section 13(2) of the said Act, calling upon

10160, 10163, 10187, 10197, 10208, 10217, 10222, 10241, 10281, 10326, Delhi-Mayapuri: MAL-2434, MUL-§527, 6529, 6555,
6620, 6661, 6675, Delhi~Janakpuri: MUL-4654, 4683, 4717, 4721, 4795, 4831, 4833, 4834, 4853, 4874, Delhi-Tilak Nagar:
MDL-1301, 1795, MUL-3888, 4178, 4182, 4207, 4213, 4235, 4276, 4293, 4370, 4380, 4383, 4388, 4425, 4431, MWS-3605,

Case No.: OA2812021
tion 13 of

N punjabl Bagh: NAL281, 3616, 365, 3803, 3620, 4136, MUL8T78, 10745, 11358, 11374, 11427, 11428, 11445, 11465, b the Act,read with Sub- / 0 .

11485, 11491, 11501, 11515, 11644, 11654, 11728, 11740, 11745, 11763, 11787, 11806, 11809, 11818, 11929, 11833, 11974, " Tribunal Rules, 109 ":pammem:;;‘n::,(:)uﬁ‘ﬂ' el el hereunder, u:‘pnlvlhe !m::’n'f mlfnlﬁnﬂud inthe
e sumda Viar: MHP414, NUL-3326, 3728, 3833, 376, 3677, DokiJal Road (Jankpurt L MAL-3611, MBL-2728, Exn Nz 2564] | T Dainang o0 o o oot ihe last Known respect
e Ten. WUL5155, 8271, B451, 340, 5372, 8384, 9433, 0436, 8501, 0511, 9512, 9654, 9659 358, 9566, 9659, 0687, 9696, SANKDEINGA m;,:::;":ﬁ'::: naid causad hese e hiey ad on e premiens of F8 18 (il
e e Najt Garh Road Tk Nagar:MOL:6, NULS76, 430, 4474, 4513, 56T, 4562 (55, Delhi-Rajouri Garden: e wit the undersigned, and the sai v oy
AL 2288, 2368, MDL-1235, 1561, e et MUL1078, 7138, 7304, 43,7750, 768, TESt 7876, B0S9, 8088, E080, 8052 170, Mis SHREE BANKE BIHARI PROCESSOR LTD. desire, oy B ing day during 2
41038235, 826, 270, 5306, 8335, B34, 6352, 8368, 8360, 8370, 8371, 6373, 4G, 851, DethbKirt Nagar: NDL-1096,| | (1) M Shree Banke Binart Processor Ltd. e raetion with the above, Notice is hereby given, once again, to the said ‘Borrower(s)Legal Heir(s) / Legal

MUL~4928, 5077, 5182, 5185, 5189, 5213, 5275, 5347, 5348, 5385, 5399, 5422, 5423, 5430, 5430, 5453, 5454, 5460, 5466, 5475,
5530, 5547, 5578, Delhl-Mahavir Nagar: MDL-1015, 1056, MUL-4151, 5192, 5335, 5458, 5469, 5511, 5535, 5537, 5563, 5569, 5570,
5576, 5560, 5665, Delhi-Tagore Garden: 'MAL-3162, 3703, 3728, MDL-1730, 2029, 2403, 2473, MUL-7831, 7984, 8693, 8750, 8348,

Mic Shree Banke Bihari Processor Private Limited, trough ts Directors Wotks Roprosentative(s) 1o pay to HDFC Limited, within 60 days from tho dale of publication of this Notice, the
31 Vilage Ahmedpur, Delhi Road, Opposi e, Sonepal, Haryana. s indicated i {ogether with urther interest @18% p.a. as detailed in
{21 Shr Vishnu Agganwal Son of Srri Ashok Aggan, Resicent of Fousa o 4| ihe said Demand Notces from the respective dates mentioned below in column(c) tll the date of payment and/or

nt and

2105, 9125, 949, 175, 8179, 8186, 9191, 0210, 8314, G359, 0405, 0409, 9441, 8454, 4463, 0482, 9487, 9490, 0503, 9530, 9539, | | Oid Housing Bord Colony, Sonep Haryana-131001. realisation, read with the | r writings, if any, executed by the said Borrower(s).
9547, 9556, 9586, 9599, 9621, WBS-11, Delhi-Hari Nagar ‘Ghantaghar: MAL-035, 1163, MDL-308, MUL'5004, 5249, 521,530, | (3) Ms. Isha Aggarwal Cic Sh. Ashok Aggansal, Residant of House No. 49, O} |AS security for due repayment of the: loan, the following Seccured Assets have been mortgaged to HDFC Limited
533,535, 5341, 5362,5388, 5399, DlhVishnu Garden: NAL-3097, 3769, 3910, 3019, MDL-2980, 313, MUL4015, 6442,7399,| | Housing Board Colony, Sonepal, na- 131001, bythe said Bomower(s) respectivel

y.
Borrower(s)/ Legal Heir(s) / Legal Rel
section 13 of the Act, !

7500, 7534, 7578, 7596, 7635, 7123, 7871, 7879, 7880, 7886, 7887, 7894, 7953, 8003, B0SO, B074, Delhi-Ganesh Nagar: BLS-1,

presentative(s) attention is invited to provisions of sub-section (8) of
5401, 5418, 5425, 5437, 5456, 5612, 5564, 5569, 5571, 5604, fable B0 Bakes:

SUMMONS
WHEREAS, OA12812021 was listed before Hon'ble Presiding Officer /Registrar

, , : 3886, 3842,| |0 05.09.2022

Delh-Ramesh Nagar: MAL-1509, MDL-784, 1069, MUL-5363, 5713, ) WHEREAS this Hon'ble Triounal s pleased 1 issus summons ./ nolce on the said ol

5101, 6418, 6168, 6207, DelniNaraina: MAL1724, 2072, NDL-1119, MUL 'S448, 5669, 7666, 7674, 7993, BOG6, B105, 817, 8118, caion under Section 15 f he Act, (OA) fled agains you or rocovery of Qﬁ‘? Demand|

o162, 8178, 8179, 8180, 6216, 8219, 5222, 6285, 8298, B35, Dalni-Guru Nanak Nagar: MOL 2275 L8012, 8376, 8456, 8500,| | eotscfRs. 56,98,6150- applcaton lorg Wit copiesof coguments el iy Duss(Rs.)"| NoSos \mmoveble

177622023 Al hat part and Parcel of Propety Wnich s PlotNo. 17,
Knasra No. 1487, Vilage Annekd Hetampur, Pargana
Roockee, Tehsi & District Haridwar (Outside fimits of
Nagar Paika Samit Haridwar) Alongwith Construction
thereon Both Present & Future
ulllllﬂnﬂE-JDFM‘V#JBFMI.N-‘DFM.S-‘UFEBK
Admeasuring Area: 111.525q. Mr.112005q. FL.&
Coverad Area : 12350, Mir.[1323488q.FL.
Boundaries: E- PlotNo. 2, WRasta 20 Feel Wide,
N-PlotNo. 18, 8- PlotNo. 16

11.02.2023| Resiential House on Part of Piot No. 23, Khasra No
1341, Oulsice Limits of Nagar Nigam Haridwar, illage
Aneki Hetampur, Pargana Roorkee, Distict Haridwar
‘Alongwith Construction Thereon Both Present & Futue,
Measuring E- 34 Feel, W- 34 Foet, N-15 Feet, 515 Feal
Admeasuring Plot Area: 47.39 5. Mir. 510 8q.Ft.
Covered Area : 65.985q. M. 7105, Ft.

8513, 8535, 8592, 8709, 6750, 8751, 8761, 8777, 8784, 8789, 8806, 8828, 8837, 8874, 8875, 8882, 6306, 6309, Delhi-Motl Nagar:
MAL-2057, 3801, 3813, 3889, MDL-2017, 2104, 2259, 2286, 2310, MUL-7434, 7785, 10009, 10275, 10744, 10868, 10869, 10899,
11058, 11073, 11141, 11160, 11180, 11185, 11208, 11226, 11253, 11289, 11284, 11303, 11307, 11357, iz MAL-2369,
2531, 2544, 2935, 2046, MDL-1384, 1603, 1757, MHP-307, MUL-4975, 7067, 7407, 7564, 7581, 7646, 7655, 7697, 7700, 7701, 7704,
7706, 7707, 7726, 7739, 7750, 7754, 7779, 7781, 7803, 7845, 7874, 7875, 7893, Delhi-Subash Nagar: MAL-2647, MDL-1298, 1528,
MUL-4135, 6348, 6351, 6476, 6522, 6581, 6605, 6651, 6661, 6677, 6684, 6687, 6728, 6732, 6752, Delhi-Mukhram Garden:
L7156, 7322, 7366, 7373, 7405, 7430, 7455, 7486, 7533,

T | MrAKhil Agarwal (Borrower)
SloLate Mr. Mohan Prakash Agarwal,
Mrs Sudha Agarwal (Co-Borrower)

1 accordance with Sub-Sectin (4) of Secton 19 ofthe Act, you, he defendanis are 975,828

directed asuncer -

as0n
31.12.2022
wilh further
interost due

y days of the service of 335 tOWhY

0]

forsnould notbe granted:

(i) to disclose paticulars of properies or assets other tan properies and assels|
ppl b applcaton;

. Akl Agarwal,

House On PlotNo. 17, Khasra No. 1487,
Vilage Anneki Hetampur, Pargana
Roorkee, Haridwar 249401

from
01.01.2023"

(i) sposing of ets or such oih
‘sots and properios Gsclosed under seial rumber 3A f the rignal applcatin.
A i h . "

2
g
%
g
g
3
£
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33
2
g
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£
=
g
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g
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3 068, 6335, 6405, 6599, 6610, 6623, 6627, 6651, 6713,
6768, 6788, Delhi-Santgarh: MAL-3372, MHP-190, MUL-7693, 9134, 9339, 10284, 10385, 10389, 10399, 10480, 10508, 10692,
10696, 10711, 10734, 10735, 10746, 10763, 10766, 10790, 10823, 10856, 10905, 10924, Delhi-Karampura: MAL-452, 1127,
MUL-4396, 4499, 4512, 4522, 4826, 4638, 4641, 4556, 4706, Delhi-Kirarl Chowk: MAL-2636, 4148, 4575, 4829, 5209, 5212, 5318,
MDL-220, 2380, 2427, 2491, 3449, 3623, 3628, 3650, 3684, 3080, 4096, MUL-13070, 14202, 15156, 15449, 15754, 16028, 16124,
16273, 16293, 16380, 16406, 16559, 16836, 16857, 16858, 16859, 16875, 16916, 16930, 16931, 16941, 16950, 16958, 17004,
17029, 17035, 17045, 17046, 17073, 17074, 17078, 17088, 17120, 17168, 17472, 17203, 17206, 17211, 17222, 17262, 17213,

{iv) you shall not transfer oy way of selo, lease or olnerwise, exceptin the ordnary

course of his business any of the assets ove which security interestis crealed and /

or other assels and properties specified of disclosed urder serial number 3A of the
1 o Tribunal;

(v) you shall be habre Lo accouni 4o e sale procaeds reaksed by sale of secured

assets or other assel of and deposit

such sale precaeds in the account maintained vath the bank or finarcial institutions

‘MrAnup Singh (Borrower)
S/oMr Pramod Singh Rawal,

Mrs Suman Rawat (Co-Borrower)
WioMr. Anup Singh Rawal

House No.AG/185, Rameshwar Puram,

10,02,807
ason

31.12.2022
with further
Interest due

01.01.2023"

oo, 17254, 1733%, {7842, 17344, 17376, 17380, 17993, 17385, 1414, 17427, 17525, 17643, 11573, 17583, 17653, 17687, J 6 | Boundaries; E- House o Person,
WS 2404, Delhi-Khayala Road: MOL264, 1234, MUL-3116, 3482, 4778, 4929, 4937, 4953, 496+, 4969, 5078, 5005, 5171, 5185, holding securty interes| over ch aseels 1y | W- House oiner Person, N- Hous other Person,
5196, 5207, 5250 T wite 5 §-Rasta25FeelWide

X ) anplicant ardto appear before Registrar on 22.03.2023 a1 10:30 AM. fafing which
Spurious & Low Quality: Delhi-Rajouri Garden (Ball Nagar): MDL-2871, Delhi-Tiak Nagar: ML-1699, Delh-Sundar Vihar: i absence g 3 |Mrs Geeta Chauhan (Borrower) 31,09,703 [10.022023|Filat No. 155, Floor-15, Tower 6, ATS Allure, Plot P7, TS-
MULA345, Dol Mahavir Nagar. MUL-6064, Dah-Tagore Garden: MECG-182, Dalh-Hultan Nagar woo-21 Given under my hand andthe sealofthis Tribunal on this date 309,202 WioMr. Harendra Singh Chauhan, ason 024, Sector 220, Yamuna Exprossway Indusiral
Secund Auction Dale: 10.03.2023, Aucion Centre: The Muthool Finance Limited, A-33/34, First Floor Ring Road, Rajourt A £ Mr Harendra Singh Chauhan 2202 Development Authory, Gaulam Budh Nagar, Utar
Garden, Delhi-110027 Signature of the Officer Atk to lssue or ¥ with further Pradesh-201310 '
The auctions in respect of the loan accounts shown under the branch head will be conducted at the respective branches. ebs Recovery Tribunal Chandigarh (ORT 2) SioMr. Prem Singh Chauhan interest due Area: Super Build-106.84 Sq. Mir. 1150 Sa.Ft. &
Howsves,please nots that in case the aucton does not gt complted on th given cate(s) then i that event the auction i respect House No. 483, Madhur Viher Prase 1, | fon (Carpet Area: 89.28 Sq. M. 1961 Sq.FL.
thereto shall b o Second Auction date at given auction centre,and futherin case the said omaments are [Detvadun 246001 01012029

still not successfully auctioned on these dates then such auction shall be continued on subsequent days thereafter, al this same:
venue. No further notices shall be issued in this respect.
Kohli & Sobti Advocates A 59 A First Floor Lajpat Nagar-ll New Delhi-110024

~oith forthor ntarost @16% p.a. as applicable, incidental expenses, costs, charges elc. incurmed til the date of
payment and/ or realization.
B Sorowers shall fail o make payment to HDFC Limited as aforesald, then HDFC Limited shall

Nota: Customers can elease thei pedged omaments befoe the scheduled aucton date, agaits! payriect of dues of our dient. proceed against the above Secured Section 13(4) o the said Act and
Customer can aiso conlactto Email ID: auctondeibi@muithootgroup com of Call at 7834886464, 7994452461 the applicable Rules entirely at the risk of the said Legal Heir(s)/ Legal tothe
costs and consequences.

The said ‘egal Heir(s) / Legal are prohibited under the said Act to transfer the
T e Secured Assel(s) immovable Property(es), whelher by way of sale lease of ctheriise without the
prior witien consent of HDFC Limited. Any et 1

theActor p thoAct
& Cl CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Date : 02.03.2023 Authorized Officer

a G ate Office: No.2, Dare Hi , 15t Floor, NSC d, Ch | h " #
2 by o‘“ u ?tc':‘n"m.' arRe :;J"a..' o 'ru;‘f,;h‘é;»f;a&" S 0:6'5:? o'ﬁgg':-. c:’ﬂ'.;”b?\'ﬂ ?\:’::.' B e rmoey ot ‘cff«‘v‘i.‘" Place : Dehradun For Housing Development Finance Corporaton L&
per Chopasani Road, Jodnpur-342003., Ral r O e a Hospial, Nathdwara Road, Kankroll (Rajsamand)-313333 ‘P O HOPC L, Remcn Housn, H T Parekh g, 108, Racimaion, Cruschgsin bhsetl 400 020
Contactie 121450120 i TR u—.mn—:wmm- ‘Wabale : werw hcio.com

A O A O
Bamsals Notice or Sle of lmmovable Assstt under the Securlisatlonand Reconstrucion of Financla) Muels ‘and Enforcemen of Securlly Inlerest Act, 2002 read wilh provis
1) of the Security 2002, e publc I genaral and in particuartothe Barawet /Co-Borrowar! Mortgagot (6}l

imited o N Tk 5 what 57, and “Whateves there s” basis through EAuction. It s Aadhar Housing Fi nance Ltd . /N
Borrower(s)/Co-Borrower(s)! Date & Amovet Description of Total Loan Place of : M a al
L Sy | e s Fowrec L]

Reverve Price . somiee, Wasterr Expr way 1 g
) :‘:m.u e o Propety EMD & Bid Increment ding Carporate Office: Uit No.802, Nalraj Rustomiee, Westerr: Express Highway and M.V Roac, Andheri (East), Mumbai-400069
T o o XOveapOO00TSTTIG0 (1) 28,03.2022 & [PROPEATY- ot 260 K N, S5 G e 36,41 4T7.00 | Sriath Voer por 1534, Ground For, St Palca 9p. o Prl Pu Dl R, Hapur 245101 (P
o A Magiial Projopat09,KrishnaNagar, Near| ~ Rs.  |Nagar, Chak Noll, Pali Admesiing ‘hrea 19333 Sq| Rs. 70,00,000/- | ason23-82:2023 | Durga Das 9837509856
;um m-,:-l“ Falasth In-aaou&1 “;’at"a'\“i’!'. 32,20,008.41 zns gwn"m x Noth- Plot No 264, South-Road .| —2=—-0o oy by BT
, Ambedakar Nagar, Pal Rajasthan- 20 b 41 {EastPlot No 270 Wes-Plot No- 268, Property-2 Plotl_—2: ~— | pintrest penal | loitNo. 87-A &
Hama st Ghrogh Pptlr P, 2043202 '}g,‘“f,’f,";,,‘;‘,{‘,‘:}’sz"s‘ﬁ"g;"c;s"?;\’,-,f,';‘,,“:‘s"-"'{,f‘;‘} Re1,00,000/ | thacestherson i (678, st ot Wrereas . Autharised Offcer, Aadha HousingFinance imied (AHFL) has aken he Posessian /s 13(4) of 1 it ion & Reconstruction ofFinancial
B rakash Fafda, Pall Rajasthan-306401 T oad. Soulh-Plo Nor 266, Et-Pot No-105 Wesl PotNo 106 A the date of payment. | Pall-306401 Assets and Enforcement of Security interest Act, 2002 (The SARFAESI Act, 2002) of the propery (‘the Secured Asset’) given below The Authorised Officer has
Loan No. XOnejhe00002953046 & | 15.9.2021 & ‘Property 1- Al that plece and Parcel of the Plot no 6 part of Khasra No. s, 41,14,3210.36 | pigt g 17, 15t . of Sale ginte arty against the above mentioned Secured ‘Asset under the SARFAESI Act for recovery of the ‘Secured Debt. Now, the
He02jhe00000003811, Surendra 1892, Lal sagar mandore District Jodhpur, admeasuring area 2.5 + 25 0n 23-02-2023 | Figor K . Tower, Authorised Officer is hereby giving the Notice to Sale of the above said property through Private Treaty in terms of rule 8 and 9 of the Security Interest
Pagma R 20°45= 956.25 50 f. & 106.25 Sa.yds. Bounded on the east. Plotno together with further | Near y les 2002. 1th follows:
Pasied o7 e i Ll Suawr 5. vest- Pt w7, ntml"ﬁm o2, Soue Road, Propaty2- Al nerat peal |, Mo Circle, T Y
P . lecs and Parcel o t i of Knasra No. 1892, Lal nterest, costs.and | Uppet Ch ame
randra Singh Desra (through |1 o e e 20-45+ 112550 natst, CONS A | R dochut [toacoseras | "G | wolcoDite REtane a“'-m':?-'- Description of the
P b Pasa Ram) 1. @ 125.50y0s Bounded o he et Plot no 6, west- Plot no 8, North- Plot no 3. the daeof payment | - 342059 Bk Co-Bortowers | & Amount Price (RP) | gy gra320 Secured Asset
0AN . -
;unn:;n%gfngsauz :(ﬂnnn E&uggs;;ﬂﬁgm 26.04.2022 8 :h:;n“zu,cm:un't‘. Rs. 70,57,053.00 ‘Srinath Veer (hpp. Mo Nauvat Singh 1511201 | ¥ 650,000/ Ed All that part & parcel of property bearing, Plot on Part of Kh 535,
1.MARPAT SINGH RAJPUROHIT, 2PREM KANWAR Both are 5. |Bo0 SaVee (rsaner rfrred 33 x;::;;m:m’n Dl b 00295342/ (Boncaer) & (Rs.SwLakns | 5,86,168/- | Raini Vinar Vil-Keda Dehal, Pikhuwa Hapur, Ghaziabad Uttar
l::i,:n:(l .*b ):- :":';i.m;:: :::.mﬁ:}* lagal, N'w‘w m":nvmnq 72,40,845.43 | the Said Property). Four comers of the Interest, penal = Nan; As HapurB ) Nema Devi s Fifty Thousand ‘as on Date Pradesh 245101. Boundaries : East: Other Plot, West : Rest Plot Of
s CHENICALS (THROUGH PROPRIETOR NARPAT | g6 ;: uzv:’ & id Plopmyplv: thus: East : Plot 1,00,000/- interest, costs and | §7.8, 15t Floor, (Co-Borrower) s only) 01-03:2023 | Seller, North: 20 Ft. Wide Road, South : 20 Ft. Wide Road
YNGR Adde PlotNo 29, Kn No 744, Ashok Nagar, New Housing | 22 ‘:2,:,‘:7"" 15 10,20 Mot Bl charges theteon B | pull-306401 —— — — - - - -
Baacd e Pass, P, Rajasthan-306401 uth: Plot No.32- the date of payment The Authorised officer will hold auction for sale of the Secured ‘Asselon ‘As is where is Basis', 'As is what is basis' and ‘Whatever is there is basis'. AHFL is not
"o Dat of Auction- 06-04-2023, al 11.00 AM 10 1.00 P e Last date Tor Submission of Bids: 05-04-2023 (up to 5.30.P.M) ible for any liabilities whatsoever pending upon the said property. The Authorised Officer reserves the right to accept or reject the offer without
‘@ Date of Inspection of Property: As per Appointment (10.00 A.M 101.00. P.M) assigning any and sale Secured Creditor. On the acceptance uiuﬂuolprupusudbuyn'.nu/shusunulrad
TS 15 ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURTY INTEREST (ENFORCEMENT) RULES,2002 to deposit 25% of ted pricai  Earnest Money i within 15
(Coan m,:"m; ﬁi’t‘.“?‘&“ff?.‘”ﬁ.‘.} iaiilE ﬂ&‘\: m,; ;:uqu‘;:lnlL .:,, ;;:gmwu‘:,r ‘;“,‘G‘ 3&? e 910 000 R, 10000 R, 2,85,84 676/ | 0op. Sharma S“u/;:) dwtmmﬁ:: of a:'c_e:I::ca of Gffer by the Secured Creditor. The proposed buyer is to note that in case of failure of payment of balance amount by
! ilage Gudli, X 2t on 28022028 | g im/mer within the time specified, the amount i itad i d i
wal, 3.0adu Dovi Kumawat All Rs. -2 Hous - Hospital, i
Kamawal, 30060 Oun A bandi N 1,99.70,576.85 ;;ff‘:z'::‘:l;‘;’:;m;-\m'g:m%?:;‘:;: s 5500, 000 Nathuwara This 1 15 DAYS SALE NOTIGE UNDER SARFAESI ACT, 200215 hereby given o the public n general and n particulartothe Borrowar (s), Co-Borrower (5) and
Qﬁ:’: ::;\z:l‘l‘::l:laln’\;n‘d: ’m:l;:; ;m- o a‘s .z.:I s 5:,;,,",,,1(“,, 3000 Sq Feat) Property-3 House 7 7;:.45-"’(;::3!' Guarantor (s) that the above described Immovable property mortgaged/charged lo the Sacured Creditor, the Physical Passession of which has been taken by
preorie o phoarker .| 09.06. hass :Inua.‘ %}:ggﬂ SA; c«:ﬂ Ah;g; Sl(gnl;l:ul; dist. ;:‘;g:;‘"mll:: 313333 tha Authorised Officer of Aadhar Housing Finance Limited (AHFL) Secured Creditor, wil be sold on "As is whereis”, “As is what is", and “Whatever there is”

andlo the amount due to Aadhar Housing Finance Ltd., in full before the date of sale, auction s liable to be stopped.
If the Borrower(s), co-borrower(s) has any buyer who is ready to purchase the mortgage property/secured asset at price above the given reserve price of

e Date of Auction- 18-03-2023, al 11.00 AM 10 1.00 PM ® Last date for Submission of Bids: 17-03-2023 (up to 5.30.P.M)
‘@ Date of Inspection of Property: 03-03-2023 and 04-03-2023 (10.00 A.M to 1.00. P.M)

T A T Tchola-1ap procurcz47 com/ & hips olamandalam com/aUdan o, For QeI RO, procedure then C ‘must intimate to AHFL on or before 17-03-2023 AHFL shall give preference to him. If Borrower(s), co-borrower(s) fails to
and onin taining on n\;it_tlnn’.w:mnwrvlwﬂm 'may contact (Muhammed Rahees - 81240 00030), M Procure247., Contact Mr. lpesh Borisa Cell No. 7046612345/ 9898056524, intimate on or before 17-03-2023 the AHFL willp pri
2fr i T coml & ¥ The Date of Auction s fixed for 17-03-2023

(Authorised Officer)
g Finance Limited

THIS IS ALSO A STATUTORY 16 DAYS SALE NOTICE UNDER RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Place ; Joghpur/PaliRazamand, + $d/- AUTHORISED OFFICER olamgniphpnveglpgnt And Fingng
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o o wA B Ay Wt ST BT GRAN | (Delhi-Rajouri ‘Gardon (Ball Nagar): MAL:3653, 3731, 3761, MDL-2117, 2107, MSL-37793, MUL-6135, 7863, 8163, 9000, 9021,
0448, 0450, 9574, 5609, 730, 6742, BBD0, 8919, 10013, 10020, 10047, 10056, 10083, 10070, 10084, 10101, 10108, 10108, 10150,
o el R WETE (A 2) | | 1160, 10163, 10187, 10197, 10208, 10217, 10222 0241, 10281, 10328, DelniMayapuri: MAL-2434, MUL-6527, 6529, 6555,
§620, 6651, 6575, Delhi-Janakpuri: MUL4B54, 4683, 4717, 4721, 4786, 4831, 4833, 4834, 4853, 4874, Delhi-Tilak Nagar:
MOL.1301, 1795, MUL-3888, 4178, 4192, 4207, 4213, 4235, 4276, 4293, 4370, 4380, 4383, 4388, 4425, 4431, MWS-3605,
| Delhi-Punjabi Bagh: MAL:2611, 3616, 3658, 3803, 3820, 4136, MUL8T78, 10745, 11368, 11374, 11427, 11428, 11445, 11465,
11485, 11491, 11501, 11515, 11644, 11854, 11728, 11740, 11745, 11763, 14797, 11806, 11809, 11818, 11828, 11833, 11674,
| Delhkundar Vinar: MHP-414, MUL3326, 3728, 3833, 3876, 3877, Delhi-Jall Road (Jankpuri 1l ): MAL-3611, MBL-2728,
MDL-1767, MUL-8155, 8271, B461, 0340, 9372, 9384, 8433, 435, 9501, 9511, 9512, 9554, 9559, 9561, 8566, 9659, 0687, 9698,
9722, DolhiMain Najat Garh Road (ilak Nagar): MOL-66, MUL-4376, 4430, 474, 4513, 4567, 4592, 4596, Delhi-Rajouri Garden:
VAL 2280, 2368, NDL-1235, 1961, 1655, MHP-468, MUL-7079, 7138, T304, 7643, T750. 7768, 7851, 7979, 8039, B088, 8080, 8082,
4096, 8103, 8239, 6256, 8270, 8306, 6335, 6340, B362, 8368, 8369, 8370, 8371, 8379, B446, 8511, Delhi-Kirti Nagar: NDL-1036,
NUL 4926, 5077, 5162, 5185, 5189, 5213, 5275, 5347, 5348, 6385, 6300, 5422, 5423, 5430, 5439, 5453, 5454, 5460, 5466, 5476,
5530, 6547, 5576, Dahi-Mahavir Nagar: MDL1015, 1056, NUL-415¢, 5192, 8335, 5458, 5469, 5511, 5535, 6537, 5563, 6569, 5570,
5576, 5580, 5665, DelhTagore Gardon: MAL-3162, 3703, 3728, MOL-1730, 2028, 2403, 2473, MUL-T831, 7964, 8593, B750, 8049,
2108, 8125, 9149, 6175, 9175, 9186, 8181, 8210, 314, 6350, 0405, BADS, 8441, 8454, 9463, 9482, 0487, 8483, 9503, 9530, 8530,
DL IOTTC 0 g547, 9556, 9586, 9530, 0621, WBS-11, DelnHar Nagar Ghantaghar: MAL 865, 1153, MDL-309, MUL-5004, 5249, 5271, 5306,
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s o v e L =TI 5933, 5339, 5341, 5362, 538, 5399, Delhi-Vishnu Gardens: MAL-3097. 3760, 3910, 3919, MDL-2980, 3133, MUL-4015, 6442, 7399,
et (e W) W v rem, i fot, o feefiooss 2500, 7534, 757, 7596, 7635, 7723, 7671, 7679, 7880, 7886, 7867, 7894, 7953, 6003, B0S0, 8074, Delh-Ganesh Nagar: BLS-1, e f R i, 2013 (o) IR e <1t 4T T RT3l 4 & sl & s §
:':::_ & “-'t“ AP MAL-1331, 2001, 2056, MUL-379, 4858, 5089, 5242, 5257, 5390, 5401, 5418, 5425, 5437, 5456, 5512, 5564, 5569, 5571, 5604, (e Tiftid iR SBEIB v RFTE, 2015 (A (QeIdsT) fafywr) oRave AF
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Delhi-Ramesh Nagar: MAL+1509, MDL-754, 1069, MUL-5363, 6713, 5848, 5085, 5995, 6004, 6020, 6035, 6038, 6050, 6083, 6038,
5101, 6118, 6168, 6207, DelhkNaraina: MAL-1724, 2072, MDL-1118, NUL 'S448, 5669, 7866, 7874, 7093, 8066, 8105, 8117, 8118,
3162, 6178, 8179, 6180, 8218, 6219, 8222, 8285, 8298, 8369, Delhi-Guru ‘Nanak Nagar: MDL-2268, MUL-8012, 8375, B4S8, 8500,
8513, 8535, 8592, 8709, 6750, 8751, 6761, 6777, 8784, 6780, 8806, 8626, 8837, 8874, BB75, 8892, 8906, 8908, Delhi-Moti Nagar:
MAL 2057, 3801, 3813, 3889, MDL-2017, 2194, 2259, 2286, 2310, MUL-434 7785, 10009, 10275, 10744, 10868, 10888, 10899,
11058, 11073, 11141, 11160, 11180, 11185, 11206, 11226, 11253, 11289, 11294, 11303, 11307, 11357, Delhi-indrapuri: MAL-2369,
2531, 2544, 2035, 2946, MDL-1384, 1603, 1757, MHP-307, MUL-4975, 7097, 7407, 7564, 7581, 7646, 7655, 7697, 7700, 7701, 7704,
708, 7707, T726, 7739, 7150, 7754, 7778, T781, 7803, 7845, 874, 7875, 7683, Delhi-Subash Nagar: MAL-2647, NDL-1268, 1528,
NUL4135, 6348, 6361, 6476, 6522, 6381, 6605, 6651, 6661, 6677, 6684, 6687, 6728, 6732, 6752, Delhi-Mukhram Garden:
MDLAA514, MUL 7158, 7322, 7368, 7373, TADS, 7430, 7456, 7486, 7533, 7536, 7565, 7612, 7616, 7643, 7705, Delhi-Multan Nagar:
BLS.2, MAL-2432, 2476, MDL-623, 1488, MUL-3162, 4260, 4291, 5255, 5685, 5746, 5748, 5769, 5773, 5781, 5828, 5855, 5910,
5912, 5969, 5962, 5986, 6034, 6035, 6063, 6072, 6106, 6138, WBS-3, ‘Delhi-Minakshi Garden: MAL-875, MDL-566, MUL-1737,
2895, Delhi-01d Tilak Nagar: MDL-1360, 1371, 1444, NUL4238, 6761, 5968, 6335, 6405, 6599, 6610, 6623, 6627, 6651, 6713,
6765, 6768, Delni-Santgarh: MAL-3372, MHP-190, MUL-7633, 8134, 8395, 10284, 10385, 10389, 10399, 10490, 10506, 10692,
1069, 10711, 10731, 10735, 10746, 10763, 10766, 10790, 10823, 10856, 10905, 10924, Delhi-Karampura: MAL452, 1127,
MULA396, 4469, 4512, 4522, 4626, 4638, 4641, 4656, 4706, Delhi-irari Chowk: MAL-2636, 4148, 4575, 4829, 5208, 5212, 5316,
N o220, 2380, 2427, 2494, 3440, 3623, 3628, 3850, 3684, 3980, 4006, MUL-13070, 14202, 15156, 15449, 15754, 16028, 16124,
Y6273, 16293, 16380, 16406, 16550, 16836, 16857, 16856, 16859, 16875, 16916, 16930, 16931, 16941, 16050, 16958, 17004,
17029, 17035, 17045, 17048, 17073, 17074, 17076, 17088, 17120, 17168, 17172, 17200, 17206, 17211, 17222, 17262, 17273,
17278, 7204, 17336, 17342, 17344, 17378, 17360, 17303, 17395, 17414, 17427, 17525, 17543, 17573, 17583, 17653, 17687,
MWS.2404, Delh-Khayala Road: MDL-264, 1234, MUL-3116, 3462, 4776, 4629, 4937, 4653, 4961, 4989, 5078, 5095, 5171, 5185,
5196, 5207, 5250
@l & % Y@ Delhi-Rajouri Garden (Bali Nagar): MDL-2871, Delhi-Tilak Nagar: MDL-1699, Delhi-Sundar Vihar:
MUL4349, Delhl-Mahavir Nagar: MUL-6064, Delhi-Tagore Garden: MEG-162, Delhi-Multan Nagar: MOD-21
Grfty framil €1 RIRI: 10032023, Auction Centrs: The Muthoot Finance Limited, A-3Y/34, First Floor, Ring Road,
Garden, Delhi-110027
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chana production
hit by Feb heat

Acourt in Sonepat, i Y Repeat offences?
Haryana, has convicted INOCTOBER 2022,
SANDIP DAS Y i id i WHO flagged the
lew i, arc o .
New Delhi, March 1 CHANA PRODUCTION  RETAIL INFLATION two directors ofMaiden contamination offour
; ke tonne) IN CHANA (%) Pharmaceuticalsinacase products madeby
THEPRODUCTION OF chana & LB ey lati ts of Maiden; tested samples
(gram), a key pulse varicty, is bR T I | relating to exports had "unacceptable
Hisly to deciing by around N substandard ranitidine. In amounts of diethylene
outpu(vuf 13.5 million tonne N.:( g 53 October last year, World g}yuotf;\:i eﬂ'\y!emf:f ;
(MT) because of early matu- PR B Health Organisation had R ol
rity duc to above normal tem o - linked M iden' d t ¢ o I
perature which prevailed in oo inke aiden's drugs to !rs:lude gcutekudncy
key growing states of - . ;- the death of 66 childrenin injury whichmaylead to
Rajasthan, Madhya Pradesh =1 3 AL . i Th bi hak death”. WHO also said
and Gujarat last month. 2 & § 8 & | Aug Sep Oct' Nov Dec ian e Gambia. Sartha “their use, especiallyin
Tradesourcessaidthatwhile & & & & < 2022 2023 Ray takes alook at children” could cause
the harvesting of chana on a Source: Agr Inflaz.on figure for chara/amm plt “seriousinjury or death®.

large scale is expected to begin
by the end of this mouth, there
are reports of early maturity of
the crop because of record tem-
peraturewitnessed last month.
fn February, monthly aver
age maximum temperatures
across the country were the
highestsince 1901.
Theagriculture ministey,in

expected to go up by
2200/quintalto £300/quintal
from the current Jevel in the
next couple of weeks,"a trader
from Gujarat told FE.

The prices are expected to
rule around MSP as the gov
ernment holds around 1.6 MT

by 1.81¢sin]anuary, 2023
“Nafed is cons lyseli-

Maiden case and India's
drug-quality regulation

LATION

Deaths of 66 childrenin
The Gambia, where the
unsafe productswere

ing its chana stock in the
open market since the last
many menths which has kept
the prices of the pulses vari-
ety under check,” Nitin
Kalantri, managing director,

Why Maiden isinthe news

ACOURY
week convicted the drug-maker,

along withits director NK Goyal and
technical director MK Sharma, ina

Sonepat, Haryana, last

Officer, Sonepat, visited Maiden's prer

What the CDSCO probe found

THE DRUG Inspector at the CDSCO's sub-
20nal officein Baddi and the Drug Control

inMarch 2014 and sent ranitidine samples

first reported, kave ben
linked to Maiden's
products. However, the
DCGItold WHO on
nises

its second advance estimateof  of chana through the farmers  Kalantry Food Products, & caseinvolving export of substandard to the Regional Drug Testing Laboratory were foupd to by

foodgrains production for cooperative Nafed. Latur, Maharashtra-based ranitidine, a drug used torelieve (ROTL)in Chandigarh. The ROT Lreported "CO"}DU"}Q with

2022-23 crop year (july-june), “Warm climate at the time  processor, said stomach acid related heartburn and that the sample didn't meet the quality specifications”.

has estimated chana produc- — of seeding and now high tem Because of record chana reflux, Both Goyal and Sharma have standards prescibzed by the DCA based on Somemediareports

tion atarecord 13,6 MT. peratures at the time ofhar-  productionof 13.75 MTin the been sentenced to two years and six the specificatians of uniformity of weight say Maiden might have
Officials said that they ave  vest may play a vital role in  2021-22 cropyear (uly-Junel, months of rigorous imprisonment and and assaylaid down by the British also claimed WHO

stillassessing the ground report
onechana producton prospeces.

The mandi prices of chana,
from the early harvest at pre-
sent, is ruling at around
24,600/quintal against the
Minimum Support Price (MSP)

coming days which will ascer
tain yield prospects for this
year's crop,” Harsha Rai of
Mayur Global Corporation,an
agri»l:usincssﬁrm,smd.
[nflationin chana has been
consistently in the negative

Nafed procured more than 2.5
MT of pulses in the 2022 23
(April-June) season under the
pricesupport scheme,airmedat
providing minimum support
price (MSP) to farmers.

The pulses variety has a

fined 21 lakh each, undler the Drugs

and Casmetics Act {DCA) 1940,
|n December 2013, the Indian
consulateinVietna

vinformed the
Centre that Vietnam had blacklisted
L6 Indian drug-makers for quality
violatians. Maicien was the fourth

| WHO FLAGS FOUR.
. MAIDENPRODUCTS
FOR CONTAMINANTS

Pharmacopoeia 2013,
Maiden subsequently said that hadl
sold the batchbecause it was aware of

laws. The Sonepat court said that the

quality concerns, but couldn't destroy the
drugs because of compliance with other

company didn't adhere tothe Drugs ard

certification while WHO
denies having granted
this. Substandard drugs
fromits facilities have

n't

fthe

Kerala and Gujarat
authorities, inthe

0f¥5,335/quintalfor2023-24  zone for last many months  share of close to 500 in the X : il 4 1
mnrkcn'n;l;mson. because afbnmp(-ro)\l(pul and  country’s production of 27.69 company on thelist. In February 2014, - Cosmetics Rule provisions on se_gvegaled extendedicensing,
e of lower crop  surplusstocksheldwithNafed.  MT in the 2021-22 cropyear the Drugs Controller General ofindia  EHGERIEEIRGICIE storage of rejected products,withalikely  laboratoryandlegal
prospects, the mandi pricesare Tnflation in chana declined  (uly-june). (DCGH) sought aprobeby the Central £ VT rrention to sl these. The sentence of the node database of the
' Drugs Standard Control Organisation £ WHOFLAGGED DRUGS two directors has been suspended the Centre, 3 media
(CDSCO), based onthe Vietnam fist. WER] 34 W pending appeals beforea higher court. report says.

Housing financiers to focus on
pricier segments: India Ratings

AJAY RAMANATHAN
Mumbai, March 1

inflation will impact borrowers’
savings and this will denc the

HOUSING FINANCIERS WILL
focus on expanding in pricier

of homes, say
experts. Home loans have
became pricier, in line with the

ikei 1

tslikeloan
against property and construc-
tion finance to aid their mar-
gins, said India Ratings in a
report on Wednesday.
This, when rising competi

tion from banks and higher cost
of funds is expected to put the

2500p urrentcycle,
which was kicked off by 40 bps
ratehike nanoft-cycle meeting
in May. Home loans, which are
largelylinked toextemal bench-
mark linked rates, have moved
upwards along with a isein the
reporate.

margins.

Furtherhike in the external-
henchmark linked lending rate
may not necessarily jead toan
uptick in home Joan lending
rates as banks could adjust
creditrisk promiums orspreads
over the benchmari to absorb
theimpactpartiallyor fully.This
implies that the margin pres-
sure for housing finance com
panies especiallylangeentities is
likely to continue in the near to

Inadequacies of India's drug regulation at the root?

DRUG REGULATION inindia, many |
expertsargue, remains acomplex

maze. Toa large extent, the
guiding law is the Drugs and
Cosmetics Act 194, Underthe

DCA1940, the CDSCO officiatesas ¢
Aared i, wmh

the dnig

REFIRST REPO

offices. Thevarious offices ofthe

| CDSCOcarryout functions such as
| inspections, market sunveillance
and recall. The DCGlis advised by
the Drug Technical Advisory Board
and the Drug Consultative

< ittee, The states have their

the DEGI heading the bocy. The
CDSCO operates thraugh its
regional, zonal and sub-zonal

own Drug Regulatory Autharities,
with some regulatory role.
The fragmented regulatory

. structure allows foradrug
considered substandard by one
state to be marketed orexported
out of ancther that has not caught
upwith the quality deficiency. The
proposed Naticnal Drugs
Database may help remedy this.
without legally-binding codes on
drugstranspert, fromthe i
mandfacturing unittothe point-of- |

along the value-chair, quality
issues are going to persist. The
new Drugs, Mecical Devices and

December 13,2022, that
the samplesit gottested

also been flagged by the

. sale/shipping, andon safe storage

Cosmetics Bill missed addressing

this. Astandardised quality

benchmarkis also needed—drug
makerstaday adhere to different

quality protocols depending on
the market they serve.

net interest margins of housing So far, housing financiers medium term, sayexperts.
e i prscure,say _ havaboenabletomaintaintheir  The large tckel hume loan BANKS WILL HAVE adequale  Wednesday. Lems and processes for credit CENTRAL RAILWAY m
experts.Thegrowthmomentun net interest tnargins as the re- providers would benore incen- titme and financial strength to

ns occucata faster

Banks will be aided by

delivery, the

rating agency

BHUSAWAL DIVISION

in the housing finance segment
is expected to slow downin the
medium term due to higher
interestratesand rising property
prices. In addition to this, high

pricingof tivised to focus on non-housing
segments than affordablehous-
ing companies as the latter
already charge a higher interest
ate,say experts.

absorb the impact of transi

tion to expected credit loss
regime, credit rating agency
India Ratings and Research
said in a press release on

hcnigncredi(cundi(ions,lugh
provisions on legacy gross
non performing asses,

quately capitalisc
sheets,adoption of better sys

said. In January, the RBI pro-
posed to move toan expected
creditloss based provisioning |
approach from an “incurred
» approach. ~FE BUREAU

pace than labilities. In cereain
cases, a higher increase in
spreads on non-housing prod-
ucts has also cushioned the
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